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Mr, Deputy-Speaker: | am ver)y
sorry to say. Shri Yashpal Singh, that
you are obstructing the proceedings
of the House.

ot ggaw fey  F IdEEE
A g, ¥ § fAm Ao £ g,
qT AT FFET ATEE 7 ATaT fEar @
f& g w1 ama fa@ aman, A sm
FTon @ f o mww At 7 T 2
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Mr_ Depuly-Speaker; Order, grde:.
Yuu were present here when 1 called
the Minister. But you did not ask for
an opportunity to reply.

ot osgim feg: @@ 317§ WE
guT§ WA A f A fem 2

Shri Raghunath Singh: There should
w an end to the whole matter.

ol wawiw fay
far ur fs w awa e
#T e aga AZATHRT W E 1

wiET A AT
TR

Mr. Deputy-Speaker: Order, order.
You cannot reopen the question now
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Shri Badrudduja: Sir, I rise a poin!
of order. Under the Rules of Proce-
dure it i the indispensable right of
the mover of a resolution to give a
reply after the debate js over, Bul
vou have debarred him from giving u
replyv.. .. (Interruptions).

Mr. Deputy-Speaker: What is
rule that you are quoting?

the

Shri Badrudduja: Therefore, it is
wrong 1o say. ...

Mr. Deputy-Speaker: 1 am
sorry. There is no point of
The matter s closed.
to reopen it

very
order.
1 am not going

ot agaw fag w7 w9 WW
qret AR & A B wroRT T agATHr ¥
faars & gears oWt & w77 §

Mr, Deputy-Speaker: All right. You
may take any step. Now, we will
tuke up the next item,

15.12 hrs.

MOTION RE: AGITATION BY
TEACHERS

Mr. Depuly-Speaker: The House wil!
now take up for consideration the
molion to be moved by Shri Prakash
Vir Shastri regarding the agitation
by teachers to pres their demands and
the Government's reaction thereto.
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HIq W9\ W1 A A 1w
¥ wremaw o v feafad | ww oz
g & WA o § W afe gEmy
oot wyw) wr g v } 0 Wi
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Mr. Chairman: Motion moved:

“That this House takes note of
the statement made on the 26th
February, 1965, by the Deputy
Minister of Education regarding
the agitation by teachers to press
their demands and the Govern-
ment’s reaction thereto.”

Shri Vasudevan Nair (Ambala-
pizha): After Shri Chagla had taken
orer the Education portfolio, he was
knd enough to make a number of
¥atements, both inside the House as
%ell as outside, expressing sympathy
k the teachers of this country. I am
:;.:re he has realiseq that the condi-
inm: of tens of thousands of teachers
W)r}]:'r country, whe.re‘;-er Ithey

. “Ng, are not at all satisfactory.
si:::) 1ot {leces§ary for ‘me to empha-~
the tezreh m’thls I_{ouse the fact that

will °b €rs’ conditions are very bad.

8 detaif a waste of time to go into
a, @mols“ of the conditions of service
our coun:ments in different parts of
“Neern TY as far as teachers are

d. But I am afraid that-with
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all the good gentiments that he has
L‘ffpressed and the many gympathetic
siatements that he has made, when we
really come to the material steps that
he has taken or he has succeeded in
taking in his own Ministry or he has
Succeeded in persuading the State

Governments tg take, there is not much
to comment iipon.

I am glad that at the last Education
Ministers’ Conference, a move was
initiateq to gee that the Planning com-
mission or the Central Government
would accept the jdea of helping the
State Governments outside the Plan.'
This is a very vital question.  This
has been agitating all the State Gov-
ernments for all these years, because
we Kknow that most of the State Gov-
ernments in the present situation are
not in a position to take upon them-
selves the responsibility of increasing
the salary only for a five-year period
depending upon help from the Centre,
because they would not be in a posi-
tion to continue that salary scale after
five years if they are not assured of
continuing help from the Centre. It
may be that help will be forthcoming.
But as at present, according to the
decision of the Planning Commission
and the Union Government, they can-
noet depend upon it. That was the
reason why many of the State Gov-
ernments could not really make use
of the provisions in the previous two
Plans and in the Third Plan, and i
the present system continues, they
will not be ablé to make much use of

the provisions even in the Fourth
Plan. I hope and trust that the
Union Education Minister will suc-

ceeq in persuading the Union Cabinet

- to take a final and firm decision on

this very important issue, so that the
State Governments are really able to
make use of the Central Grant and
then they should find their matching
grant so that the teachers could get
a fair deal e

When we look at the problems of
teachers from the material angle, 1
shoulqd -like the hon. Minister and the

.Government [0 understand that we

are not just trying to raise merely
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some demands on behalt of the teach-
ers, Let ug not look at the problem
in that way, for, with all the good
senlimenls expresseq in the statemen!
which is now under discussion, T am
really sorry to see that at the end of
that statement there is a charge ag-
ainst the teachers for launching agita-
tions, After all, governments are gov-
ernments, and ag far as guvernments
are concerned, they are allergic to
agitations, and so, they have to say
something against agitations when
they make a statement; that is the ex-
perience and that is the practice, But
I am sure that the Education Minister
will understand that invariably in
other States also, in fact, in every
State, the teachers hod no other go

In my State of Kerala, for example,
the primary teachers had to resort to
a chalk-down strike. That may not
have been advisable, but they had to
resort (o it for getting some benefit
which was given to the gecondary
school teachers. Then, of course, that
benefit was given, Government
realised that what the teachers want-
ed was quite justified and their de-
mang or claim was a justifiable one.

Shrl Yashpal Singh (Kairana): On a
point of order, There is no gquorum
in the House.

Mr. Chairman: The hon. Member
may resume his seat for a while. The
quorum bell is being rung—

Now, there is quorum. Shri Vasu-
devan Nair might now resume his
speech.

Shri Vasudevan Nalr: I was refer-
ring to a case in my State of Kerala
where the primary school teachers
had to resort to a chalk-down strike;
then, Government conceded to their
demand and agreed that the teachers
were really justified in the particular
request that they had made, though
not in the action that they took. But
after the lapse of many months, Gov-
ernment are thinking of taking dis-
ciplinary action against those teachers.

SEPTEMBER 2, 1985

Teachers (M) 1534

This is the type of stcamrollering that
we fing and that we are used to, as
far as the government machine is
concerned, because they cannot ook
at the problems of even the teachers
mn a new way.

In this connection, | may tell the
hon. Minister that in our State, even
today there is u category of part-time
teachers who, 1 am told, are getting
Rs. 30 pm. And yet, they are ex-
pected to take over the responsibility
of the future of thousands of child-
ren. We arc cntrusting the future of
our children in the hands of those
teachers. Their number is not small,
but it is about 10,000 or so. There
are nearly 10,000 part-time teachers
with a salary of Rs. 30 p.m., and we
ure entrusting our children ip their
hands. How can we expect such peo=-
ple with their stomachs not full, and
with worries ang worries and nothing
clse, to lnok after the future of our
children. T do not want to elaborate
on the conditions of teachers in our
country today. I am mentioning these
things merely to point out that we arc
not raising certain problems concern-
ing teachers only with a view to gel-
ting some benefits for them, but main-
ly in the larger interests of the coun-
try. with a wider perspectivi of rais-
ing the standards of education and the
fostering of & mnew generation with
idealism and with all the qualities
that the hon. Minister wanted for our
citizens when he was dealing a little
while ago with the issue of the Ali-
garh University. Our new generation
ang our younger generation should
grow up in the spirit of nationalism
and in the spirit of socialism and in
the spirit of all the noble ideals. It
it in this wider perspective that we
should look at fhe problems of
teachers, and if we do so, then T am
sure that we shall come to the con-
clusion that the conditions of the
teachers have to be improved at any
cost.

There is one particular problem
that I would like to place before the
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hon.  Minister. During the Question
Hour 1 have always been pinpointing
the attention of the House on the
question of teachers working in private
schools and aided schools. Their pro-
blems arc so many. 1 do not know
whether the same is the case in many
other States, but | know that in my
State, the teachers are chosen
appointed not on the basis of their
talent or merit but on the basis of the
money that they can give to the
manager.

Shri Yashpal Simgh: On a point of
order. There is no quorum.

Mr. Chairman: The bell is being

rung—Now there is quorum. The
hon., Member may continue—ron-
vlude rather.

Shri Vasudevan Nair: [ would con-

clude as I have no time left by just
appealing to the Ministry to look after

the conditions of all the teacherg in
general, and the teachers working in
aided private schools in particular.
st ®wo W10 fyamdt (FmET)

a1 A% forgsn ¥ da9 wifz @1 qaw
¢, 3 wifay feafa #1 wver ¥79
w1 qara @, & gast iz T g oo
Afer aTiwTm T A g W &
forer et ot & eara § A TIAR
#r fax 7 31 grefeas fma st € aet
A g, 3R Am-afgw a1 #M 3
FANT AFTAGT ZT WA 2 owfa
o 97 71 o @ A owm A
& dwrt qifam & gav AW R W A
ofes A M EA ¥ tn @ F1 AT
Tt grga A ft A & A1 W1 7
frmet & =0 7 agra e far ami §
AN T 9g g @ fe fon (oew
T & T4 AT § AR g o w0 Ay
71 AT aqrAt W T o e
a1 & o5 qavT 1 ¥ Fefiga vaaaie
FWET H IITA AT | qH AT 97 TF FAT
aar fx Wm g € wm ©

TaIfas 6% Q% g0 § i
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A d AW FTA 2 A grrAn med
# gz wwn £, f o wdr @A A
Agngr A I oA fv =
forwat &1 qze e am 377 fmrm
WY formr o ot formrr & e wew)
TRR AT AE, W AR IO
afarzs w7 &% oY fmar w1 o
1 A frrr g o faer =€ A
A T WA fmww ® oww 7 oA
1 @A wfew 3A%) wre gadr afa-
qY § & fAar A0 A1 gEwl gAR ot
e A 1 fen w1 osAe wmWoTR
54 gfez & a7 wrawgws # v fmrs gna
#1 1 g A 2 fw gm? oo § fmn
FEYE 07 FFAT H AT AT FTAA T
#lEI A 1 Afew omw AT & aga
ARfrmar o oA AW
& a0 TEE A1 =T g 798 OrH e
w1 =7 agA A9 s o @ gAfam
& srin wom g, fw e wm fx iR
fortr &1 @7 F TIIAT A OAEAT

1
Shri Yashpal Siagh: On a point of

order. Again, I challenge the quo-
rum.
Mr, Chalrman: The bell is being

rung—Now there is quorum. The hon.
Member may continuc,

oft ®o Ao fwardt zA7T1 AN
frdms oz # f& w21 771 wET ®
HTET § ¥TAAT 7 a7 T R, Ay
T 9v #@1 ar gAe ereew afamd
&Y, I FAOETE] ACE] FHET AT
97 gaxr 7 faar am o grwwn fel
I & 1 T grque fem w4
&, 77w wvd fem o & freoa oS3
X 37w § fo gm g @ oeea
M wfgy ofe 7791 5@ v
FOgA A wTATAT AT A% | W7 Ard
g gafgs @ wiws # 2m T
2 TRy FwkA 1 AN T F4€
Fag et 7R Wi w7, S it g
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[ ®o Ao foaTdi)

ag a# @t wfgn | FEEET IAR
« AF A oAy wfen

gg1 ag am wEr 0t ¥ fr feeret
F1 uifgs feafa w=mr £F =fegm
& ga® wzwa g o7 & gawy avdz ween
g ) af®7 vw 17 § ook e F A
wrgt g 1 wEn AW ferret grer foren
™ W T AT ¢, WuA wT
w1 Zr% AT 7 9 AET wTa d
T8 W AT g T @A aigg
Tz ¥ Q¥ writz ol arfews spm
¥z frew vf &€ foa) aw w1 ®79
o7 AF AN &, 97 o &5 ey wor
Av%ATE wife A @A £ 1 TA4T freTa
¢ 7F Fp W wwA # A A
A1 % qrefeas fomr 6227 w1 mare 2,
g AWl a7 7 foef § @l 77 e
§ @1 s d s ot § w7 oW
W A AT ANT AL IAW ®owmAR
oy wEdt #1 FeA # gufeas Tz @
oY A 9T g7 &5 gn afram
7773 § o\ Aveny AR B Awe
F1 911 ¥ F gafan fzaaed @ a@
¥ fx aew IO griRes cqwe T
arfe 399 waEdl 9T 1 qF N O
g1 § fe Faadr fmenr w7 o foreen
) arfdzzgnAAEE TH TR WA T
A A Few) %1 g A FE
% TR B A1 77 B e 7 gz
zqua 34 & & o ag A frasr @
gfezem § gay afrada #rr afen
foa /At ¥ €T F4T THOE T I
#t a7t arm wfed fr fmrwr £t ofes
frafa wsdl &1 1 FAF1 WHI TAEATE
fod a1 gahr gfaud fad, 3a% @9
ATq Tq W7 W IAET AT AT AR
i forery w1 #mr FAT 7y WY A Arim
fimgwt 1 aWg F oFAI W FAAL
7, aq g ai e mE §, gAwr
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T E1 | W1 AT wTaE eTe Ay ad
36 ¥ Al w7 N o @ | AT
Bt 7 frama

Mr. Chalrmam: Shri D. C. Sharma.

Shri Yashpal Singh: On a point of
order. Again there is no guerum,

T e Wi, f% wtw ¥ Ten
7 % wex & 1 wooefewe g
B4y oaw ¥ fag @ Aae
e

Mr. Chalrmmn: W98 0F T4 art
B A7 it o€ @ ) wod wvw oW
ATz IBMET R W 9P aw W
Now there is quorum. Shri Sharma,

16 hrs.

Shri D, €. Sharma (Gurdaspur):
Mr. Chairman, 1 thank you for your
great mercy, but 1 thank Shri Yash
Pal Singh for the greater mercy shown
o me.

I think we are ralsing this guestion
in the wrong place, at the wrong time
and in a wrong manner. The hon.
Mover of this resolution referred to a
question which 1 had put, and T am
glad he has also referred to the ans-
wers given to my question, but the
fact of the matter is that the hon
Education Minister has done some-
thing which has very far-reaching
consequences, he has appointed an
Education Commission. This Commis-
sion has omnibus objectives. It is
going to deal with the problems of
education right from the kindergarten
class up to the university class mnd
up to the researches which are to be
donge after a person has obtained his
M.A. or some other degree. At the
same time, f 1 understand rightly,
this Commission is also going to deal
with the conditions of teachers, their
service conditions and everything elee.
1 would request the Minister to see to
it that the report of this Commission
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18 pluced before us as eacly as possi-
ble, so that we are not kept in an-
xipus waiting for this report for o
wery long time Unfortunately, the
reports of the Government come to
this House when it is too late. [ hopc
the physiciane whom our Education
Minister he: appointed will come ‘o
the rescue uf teachers and education
in good timm: so that the patient does
not suffer from lack of gttention or
lack of facilities for him.

1 make buld to say that the prob-
lem of education can be solved only
if in the Fourth Plan at least 10 per
cent of the t3tal outlay is reserved for
education. Unfartunately, a very
small sum |t reserved for education,
and therefore education suffers. Fdu-
cation is a Cinderella in the house of
this Governuent of India, and it is a
pity that thiut Cinderella should have
a godfesther like him to look after it.
1 wish he had a better and morv
charming person to look after.

Aguin 1 saer that at least 20 per cent
of the budysta of the States should
be reserved for education. What i
the situstior today? 1 do not have
the figures 1vith me, but I can say
that thete ar+ very fow States, except-
ing perhaps Kerala, which give as
much as thal [ think Kerala spends
much more than that, but I think
at least 20 per cent of the total bud-
get of the State shoulg be spent on
education,

What should Ue the allocation? The
allocation should be that at least 32
per cent of t%e budget should be spent
on upgrading the salariey, and emolu-
ments and coneessions of the teachers.
It T were a railwayman, | would have
a chance of getting a free pam twice
& year perheps for travelling all ower
Indin, but what amenities does the
teachers have? Me cannot send bis
children to school free of cost. (Inter-
TRPtichs) .

T think y.u should keep quiet. 1
know you have a tongue which moves
on, wegging all the tma [ lmow
that. 1 was submitiing that at lesst
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200 per cent should be given 1o teachers
s0 that they can live in comfort; they
should have medical care, they
should have free education for their
children, they should have a pen-
sion, they should have a gratuity
scheme. they should have provideat
fund, they should have all that.

The University Grants Commission
changed the landscape of education in
thia country to some extent [ must
pay my tribute to the University
Grants Commission on the whole:
though I do not like many phases of
its work, it has given some hope to
the teachers. There should be simi-
larly a primary education commission
to look after the interests of elemen-
tary education gnd a secondary edu-
cation commission lo look after the
interests of secondary education all
over the country.

You may ask how this can be done
This can be done if we are bold, if
we are courageous, if we are statos-
man like, if we have the courage of
our convictions. It can be done only
if education becormes a Central sub-
ject. My good Education Minisler
wants it to be made 3 Central subje.!
only so far as higher education s
concerned. | do not agree with him.
If you want to give education its pro-
per place in the schemc of thiogs in
India, you must make education a
Central subject all along the line. Of
course, [ know that Madras will b
the first to resist it. Other States will
also resist it, but if that bold step is
taken, | think the problem of jeacher:
will be solved ang the primary tea-
chers will not say that they have v
work under panchayats, my hnn
friend from Bihar will not say that
teschers with sub-standard qualifica-
tions are employed.

Mr. Chalrman: I request the hon

Member to conclude
Shri D. C. Sharma: [ am ‘oing !0
conclude. You are a very hard task-

master, 1 know.

My hon friend was talking about
Kerala teachers. [ took those Kersls
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teachers 1o the Education Minister.
My friend was talking about UP tea-
chers. [ took those UP teachers to
the Education Minister ang to  the
Prime Minister, and I must say that
the Education Minister has always
been, not sympathetic, 1 do not like
that word, but full of active good-
will towards the teachers He has
meant what he has said, and he has
done something for them, but 1 think
that his hands will be strengthened
if we have these three commissions.
the primary education rommission, tite
secondary cducation commission and
the University Grants Commission
which is already there.

1 do not care whether yon have the
Indian Education Service or not. I
want to raise the standard of living
of the primary school teachers, I want
the secondary school teachers to have
a bright future, 1 want the college
teacher to think in terms of a happy
future for himself and for others.

Unfortunately, as you kmow very
well—you also belong to a university,
but you belong to a State university—
in this country we have the Central
universities- -my friends were crest-
ing such an uproar about the Aligarh
Muslim University forgetting that it
is a Central university—and we have
the State universities. After that we
have also got affiliated colleges. The
Central universities are the favourite
children of the Government of India,
ang therefore, of the hon. Minister of
Education also. The State Univer-
sitles, Annamalai, Punjab. Patiala,
Kurukshetra, eotc. are just children
whao live in the out-houses. So far as
affiliated colleges are concerned, they
are like children whe live in  tents
which are leaky and which are cx-
posed to winds and bad weather.

Mr, Chairman: 1 know the hon
Member is capable of speaking for

hours togetlier: I would request him
now to conclude.
Shri D. C, Sharma: You are als

capable of interrupting me after
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cvery minute; I know that [ was
submitting wery respectfully thet
therc are no two opinons in  this

House that the fate of teachers is very
sad in free India, that they decerve a
better deal and that the Educatio:
Minister ghould do, for the tebchers,
what he did to the Aligarh Muslim
University, namely, he should take a
bold step and give the teacher his
rightful place in the country.

Dr. M. 5. Aney (Nagpur): Madam
Chairman, I am very glad that you
have called upon me to make a few
observations on the motion before the
House which deals with the primary
leachers and school teachers' condi-
tions. The question of teachers
and the general question of =ducation
is more discussed than thought out.
It was said that during the last
18 years there had been more than
three et issions appointed to con-
sider this matter. Whenever a new
Education Minister took charge, we
thought that something would be done
by looking into the recommendations
of the old commissions but he
thought it was better to have a new
commission again. A new commission
is appointed now. Previously a com-
mission was appointed only for uni-
versity education, another ome for
secondary education. The present Edu-
cation Minister has thought that it was
no use considering the question of
education piecemeal and the whole
thing should be looked at as one
whole thing. The question must be
considered in an integrated way.
The new commission is appointed. In
the meantime the work of education
is going on and the teachers suffer on
account of the hard conditions of life
which have come into existence. 1
do not say that these hard conditlons
are created only as a result of the
policy of the Government. Anvhow,
we find that conditions of life have
become more and more difficult. The
recult of this that the teachers
whom we expect nur boys to train
and give proper direction in lfe are
neglected. Tn neglecting the teachers
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we neglect our own boys. The re-
sult is that instead of having a new
gencration which can be relied upon
to take the responsibilities of this
country hereafter, we arc having bad
conditions. The question of teachers
condition is very pressing and 1 be-
lieve it would be better if our hon.
Minister can manage to get the Edu-
cation Commission begin its work
soon and submil its report within &
stipulated time for the consideration
of all. In the meantime, 1 find there
are certain matiers which could be
immediately taken up and acted up-
on. The teachers generally lead not a
single life but married life. One of the
important malters to be considered is
how to make arrangements for their
own lives and also how to give suit-
able education for their boys. I think
the teacher's profession should at least
have one privilege. At any rate,
there used to be a sort of arrange-
ment or concession in the matter of
barbers. 1f one barber has to shave
another barber he will do it. and
thus the barbers will do the job for
rach other, without getting any re-
muneratoin for it. So, I believe in
the case of teachers, there should be
some kind of concession in order that
their boys and girls should get edu-
cation and get better concessions {or
them tham other persons. That
would be a great help and a greal
benefit that has to be given.

Secondly, T have found that mosi
of these schools—both primary schools
and secondary schools—are managed
by district boards, taluk boards and
by the newly started Zila Parishads
and the rest It looks all right on
paper but so far as the financial capa-
city is concerned, | belleve there {s
no finanee coming from the top, to
run these institutions. Tn fact, the
State Governments who are mainly
responsible for running all these insti-
tutinne are themselves not in a very
good position to give proper financlal
assistance to these institutions so that
they may be run properly. There is
need for substantial financial assist-
ance heing given ta them
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I am one of those who believe that
every school teacher should have the
benefit of an insurance, so that in the
case of mishap in the family, at least
they should feel that there ;s some-
thing for the family members to rely
upon. The better the protection for
the  teacher, the better the circums-
tances in which he lives, the better
will he be in a position to render
service properly. This is true of the
primary teachers and also the secon-
dary tcachers. [ want first that the
conditions of these teachers should be
improved.

For thal purpose, many suggestions
have been made. 1 am glad that my
hon. friend Shri Prakash Vir Shastri
has pointedly drawn the attention of
this august House to the paramount
question of teachers. I shall only
suggest that a committee should be
appointed by the House to collect all
the suggestions and views and think
over the matter and then bring out
some kind of measures which would
substantially give assistance to the
teachers, so that the teachers can
have a better start in life and get
encouragement to look after their
duties and with better ideals to es-
pouse the cause of education.

I do not want to take any more
time of the House. T only wish to
impress upon the House the urgency
of taking up this question and not
go on waiting and waiting and keep
it ultimately in cold storage.

T thank vou,

Mr Chalrman: Shri Banerjee. I re-
quest hon. Memhers to take only five
minutes each,

Shrl 8. M. Banerjee (Kanpur): Mr
Chairman. T feel that the motion be-
fore the House deserve the highest
ronsidration from the hon Minister
of Bdueation. T know Shri Chagla
has a heart which blreds Yor the
teachers, but unfortunately he has nn
resources n'  hiz  command.  Only
vosterdav, in reply to a guestion, he
he said that Uttar Pradesh Govern-
ment has increased the salaries of
teachers. He is correct. But to wha!
rxtont® What wae the demand of the
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teachers from West Bengal and other
States? | have before me a meroran-
dum submitted to the Education Min-
ister by the All-India Secondary Tea-
chers' Federation, A similar memo-
randum was submitted by the primary
teachers’ association. They want @
Pay commiltee or pay commission
should be appointed to go into their
service conditions. This was the most
meagre demand put forward
by the teachers. How can this be
denied to them? The teachers are
supposed to be builders of the nation,
who are going to produce our future
planners, doctors, engineers and
jawans, who will shoulder the respon-
sibility of running this country. The
builders of the nation have no building
over their heads. They solely rely on
tuitions,

Therefore, I request that the centre
should intervenc effectively and allot
some additional financial aid to the
States, outside the plan allocation.
Oiherwise, the fate of the teachers is
sealed. When there was agitation
throughout the country, squatting and
hunger-strike in West Bengal and
boycot of examinationg in UP, Bihar
and other places, certain promises
were made in the Houswe and outside
by the Prime Minister ang the Edu-
calion Minister. 1 want those promises
to be fulfiled.

What happened to the triple benefit
scheme promised to the teachers? Has
it becn implemented in anv State? No.
The States are not interested in it
They know that teachers are the most
humble people and by just giving them
a good name and calling them “Sir",
they may be made to do anything.
even though they remain starved and
they die of starvation, Starved teach-
ers will not be able tg give their best
to the country. In the schools and
colleges, there is the shift system, just
like an ordnance factory and there is
no personal contact between the teach-
ers and students. The condition of
the teachers excites horror and pity

Therefore, my request to the minis-
ter. through you, Madam, is thet a
committee should be appointcd. whe-

SEPTEMBER 2 1965

Teachers (M) 3546

ther it is a pay commission or pay
committee or cxpert committee with
the repr ives of the hers' %o
associations,—to go into the warking
conditions of the teachers and submit
a report to the government. Gavern-
ment should ask the private schools
and colleges and government-aided
schools and colleges to implement it
If the State Governments want more
resources, that should be provided to
them. When we are paying so much
taxes, whch are increasing every year,
hy Rs. 100 or Rs. 200 crores, can't
we pay a few crores to the builderg of
the nation® If this committee is
denied to them, it will be a grest
injustice dome to the temchers, which
will be an injustice to the future of
the country.

st wetedt (wqwi) o e
e & o # g g fe
R AE A e wawe fen g
et gAaw F g o b o—

“mw fuw gy fram,
fs w @ dow for
aw far o fw amm,
wife worA Ty qfedy

FATY AW X % &7 A wA Ay
7 § o ¥ oy wda mwon ek s
FaT oy wuares € ez & famfr §
F= w ot et At o v
7t o § Afew Im % fowre & &y,
v ¥y Twfer i AT W T o v
TYTATT # weA ¥ ATy, g I & e
ot WEAEmT # d@T IAK Ay
®1 e w7 & fau wr ww e §
AR Ay’

# = oY fY W ¥ wf T
¥w ¥ whml & 3gm7 A, gwrf dm
e & 33T N A s wgh =R
i ¥ ot o o gt o
TR qeareRi W, el ¥ framern
1 FaT TEO o | et wewwr B ey



3547 Apitation by

wré argd AW F Awrd w7 8, aw
FATL T TATIF 0 ¥ qfFAaw #1
7 wfgar =7 @it £ g faar e
TEI A GT KA & | GHTY T A gAY
T AT WY AgAT T & ww A
fet @ 2 & T o g e oot @
FTEA AT §, IAET FEAT0 KA F WA
g ot & &fes wore g oma o gw
it f& d9 geadts gt F
TYET WT W FWTY W94 I FETE dwy
WrEat WU gHIt WETOwl f7 Wew
g feafa ®1aw & | A6 ot a%
It fowm & F7€ garTgar

#% 7 e @ f gore fime et v
T 26 BTTN 1965 1 TW O9T WA
& g7 =i # § of oA mew T
wawTar 2 f& O A | wTavgw
g g ! ag A A f v dw i wew
ZHTE I WTEGT £ ot gEATH it § W
I & 98 oF WraAT W 0% Has
g g, fomg a9 & dftaw w1 Aww
a9 AT, IA & weaTO G FA §
afa It Frd 7 ot 9 gEaTH
oY S =T v Y 9 e e IA W
o=t =, § @ ure Ad A
gt §, 1 @ & vwit wvn wwgan g w
1A #1 Wi 917 $Y9 A@1 wferew IwE
1S ¥ F7a1 ¢ 7 AfeT o7 gaE o
¥ ¢ wavg wgen S oo dw &
afgardt vt 7 it g% qE o dd
Y wraAT S AT § A1 ag 7w F faw
T gWTa 1 AT gl § oY o awe
oA EEr R

WAt qgreg A oF fwmm @
=qrear 1 §, #fea fmn agfar &, forn
#1 faarraroy ¥ quTET 7 A1 OF T
FT W TF HeT &erd O $7 A
ATATEEAT 59 W GNT fOA R
I AR W TEA ot A% v fear g 7
faremm wT@IT w1 ANTTAT ® A SR G
1099 (A1) LSD—@
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=7 2 g fE | 3w & w=
s At frmarargr A g sd
fom w¥7 & 3o14 7 oz am famyw
a1% ¢ {5 oa a% guTt WeTw W
ap A oAl #g71 @ gfaafadg
FE I AT R Ham A g, wAfe A
&1, FEETEAT A g1 9T I & AT Wy
Fort & fam afsy wue wawEAr &
arq 7 fra w17 qa aw & guwa g e
w1t wifam am @1 a8 awat g 1 dw s
T amdt ) Il A v & oy aww
sz g fr fadie &7 srewds ot ®
@t Wi Afmar @ Arefas et
FHATAN T 7w ¥ fau ow
WWTT T FHE] FHT AT TT WA
arg g 70F & fir #w & sErf m
wreat & faw A w79 v 0% 76
a FemET @ WY e wmw ey B &
agm fr sa% aforwerss g
a1 1 wrvgfa W 39 & TN
FAA-AT F1 Z16 FTA ¥ GC T ISAT
AT | ITE AT GAVY FET G |

FwraEt ft & wow q & oF
A F W gH "TA w1 A frErn
wmgar § #0fs s sEfea i Az f
o FEAT e gre qer A fem ma
ot aidt gfa faoreg wer
i ¥ wf | § 3w vt gfoem faaram
YT, % freeft w G § ) AT
weft ®1 soeft ag wgw § fe oafy &
T OF WA A WhETC ATe AT A
#t e wagd 3% @ SRR gw e
gfra fagre % g2d | &3 At § w0
ar 1 4fe a7 36 g 4@ } wifg A
a1 AT, 7 #1 @ A w1 EEn A
g, frar iz &1 am 3z w7 I AW
P? 37id uwmam wh @ fr o fx
w7 § T w7 e v WA
»iT WTeTC AT ATAT A HHT AT —
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“weafrer, °f feelht ® oF
gfom aw w= @ &, o & et
w wTe, 3§ AT & geang A e
¥ 1w e & Aifew @ gy am it
& f zufy e & dur Wy e g,
afe aeaTon] ) FAmay Agy £ o
off & Wi ayi & wuy wer I W W
FWBE? o @ & X ¥ g wh
oft %Y s § fr ¥ wre wft A%
IuwT A A e 9T | gy W A A
i f e e 1 e s ot B e
Hrwd =gt T W X § TAHT W O
&rw 8t ¢ wfeT @ o & 0w dey
R QT {EE ATy aeer & SN
qg & awx ¥ srex  TwEE
wfes 21 & T e A oww
ot arfagt ® ag gww freTn
amen § fF & @ s dmmEe
qreiv &t fumE g o9 WA
oo ar w8 & wer g oAy e
HwTATE | GET WA R I ¥R I
B, o it aw Az e A af 2

T Al WIETT AT {70 37T HY
FTT g AT A o fE® a-ig
| ¥ GAIIRT ¥ qA5AE A4 & 0
ot & wrifs ag am oo g fF e
¥ dar vt §1 % 71 A1 ofy wy fera
F ag ge1 a1 f§ -

“Gar fem 4 W 7 AT g A
weAT At 7 dr

Tl i BT A v
MEmTAdreT I

ot wreltt © 7m W o owT R
foF aga ff wed I oA o wn @
I FF ©7 UIAT A JEVT FEAT |

Tm oo § & G¥z =W w
A wFEE ) AT § AR T o
9T g1 FTOGTWT % wrare av,  q6
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areTer Ay & fe 9w e w1 e
a% qgwi 7 mawT 20 smE T §
o wgmAT ogEd aw & wa wyfaar
4T ®Y g W’ avmEe aad
1 At & ot foey wrrw fpag s
o7 | apweft & A1 gw i fam walt wE
F1 v B wnfee arfe agroan gwr O
AL L

T W g w5 A
zorom fodt fe e eaE £ 0 B
=" A o7 &7 OF qH7e ¥ A foey
AW Tfear § W qv | wrAe i W 1
#1 AH § % a1 & 557 w7 gw U7
ZgTl | § 9 F17 a0 ) 7 &) frawA
2 1 & fa<ra wwan g Afes & amq 519
qg W1 ¥gW e § fw afr o0 &
Zre #1 qwn gurea ¥ iy wra wnd o=
=t A fam @ e & fe & wid
W fasre vt f, w9 w1 avw g
& | w1 @k feemn g fe gt W
fredi § 3% ¥ "afer #nn, T few
st 1 fovwr WAt o o@mow
Facfae & fawman 771 g W17 fawar
AT | AT W G AR WA A
wgrwat & ot B 39 % smmoawn
ITGAT T spEEwr ¥

it gy fex (wrrmE) - @
auq  aga #1 sgEqe faw fearmila
#) A AEEY ey o7 AT AT A
Feqzim AA AT W TE § o grraw
El & AT W

waTeft wgren @ faAz @ owm
we FIfa0T | TA 5w AT 1 KA AT
FEE A R aOwF AT R A IS
AT ATER £ w7 | 7 m wAAT A R
& AA

oft gefie fag - oo w1 W
&9 T §, AT WO ¥ gwe ami &
Ao ECT ®T Ty WO AT gET A
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9T AT B, T TR =L A1 T_n
A AT T A T T wET OF qgA
W g AT e

Shri Ranga (Chittoor): It is im-
possible for any Member to make amy

kind of suggestions within four
minutes.

Mr. Chairmam: | will sxtend it by
4 minute or maore.

Shri Ranga: After that you will go
on ringing the bell and one gets up-
set,

sfy ggefte fall - ot mrerger faem
ot At §, @ H A Raw ow 1
faaa & Fav ardr € &€ TI@w "
wfezar woar g g ot aw & e
¥ &FA =770 77 &aTH 7 w0E WY g
M & wEr gl T Agrvw wwa g fw
39 % 4 =17 39 Fry Tfed, fer g
T {19 7 7 a% & F1¢ wwHT 7,
LECAE B AN
amrr w1 ¥ gEO oWl w1
vt |1 g5 A7 ® 3 7 TE e
awar & 1 wwrw  qEl At w1
W g AT g ATATT ATAT AT A
§C w4z wgr A fe oww R Q@
feafa fesr &1 & 1 a7 %79 oamaw
1 #1 ¢ 7t g7 7 ¢ whrrarfe T
Wil XA @1 wATR A g agag g fe
X W T qTEAT KA F 77T §, AV
T ar fess ¥1 w1zHEl, TH T ww
srew fefigegem fiar o wrf v gamA
grr § A1 ag afem wfgan sgew wh
AT ¥ ST SoTIaw] F1 39§ owder
&1 A1 wrrar W #, weaiTwl Fart §
A wET arAr ¥, ox wxr o & fe
IR WA a7 fwe wifes,
e oEY, gWmW € XeA Tafeqa
faerm  ®eETT ¥, @y 7AW amTan
aEn | T AW ITRW osTewl &
o TER koW oA ¥ ITRw
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ooz #t awra & feft ot ww oW
w77 A AW R AR ogd g
& g am § § I, el
atr fardw  mifan gt @ o gwwl
A1 oravaerd §, W A1 afward
gravaEATd K, T ow %1 Ew g Al
¥7H f | JEA W T WO
?, 398 g9 wrm v & fe oag e
w frafer *3, % fegd o
AT ET W FT FIL T /IT FTH G0TAAT
2 wawr fwmierh &rh & &
w91 FER | Afew Ter ot ofrew
v § @y va R o frew
¥ et e w7 e ot 3Ew Ay
fomr arr g1 &w u o Ay &
arfe Iodw & v & grft § qame
T ¥ wg mAt & A e o
ardY AL R GTE ¥ A¥ A qEw
T ATy mrAAm  mzer o frerd
gEG aET 9T W T genw
LU 3 2ol (I o
TAET A A TR gE AW AR K
awft B, & o I g e koo
arir®r gTE Al w1 gera e
e # # f& sav A @7 s
TETAT W | AX Ay Zg e o AfT W,
I fowr § wwa Wt T R
o a1 it W & o wriarf wox
7 A grm famd wrel b
wf wrf  fowmm g1 framm ooefife
FaAE AT A aETT W
A1 WA F, T AL GV ET |

Shri Yashpal Singh: T rise on a

point of order. There is no quorum
in the House

Ms. Chalrman: The hon. Member
will kindly resume his seat The
bell is beingrung....... .Now there is
quorum. He will continue his speech.

@ gpfc far Forft s
amEt sTreTd wemgw & wr §
farft owe? wrrATd W e afr
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w7 & o 71 e ®
wim &t wf ¥ 1 wfawm A1 @ T EE
sAmafFT e am siA R f
AT w9 ¥ IAET ¥a9 FT aga
frr 1 g7 s A T w1 A
% T #T yar feafy 1 qur &
far weft & wedy wrE et Ze
aifgr arfw za faer & o9 7 aw
€T ®A™ A1 E1 A% fr oo waw
fod Fo s AEA &1 A9 oA W
AHTA F1 F4 F 93T "7 fesm
# @i, faa wwre @ 9 wras guan
ferr 3R FEaEt & omram
M T EF aTE & T A9 qIA 0

8hri Ranga: Madam Chairman, 1
wish to associate myself and my
Party with this Motion and also with
all the remarks, suggestions and
sympathies expressed by Members
from all sections of the House in
regard to the need for improving the
conditions of our teachers.

We all know that the Minister also
is very much in favour of improving
their conditions. But he pleads, and
quite rightly, his inability to go to
their rescue because of lack of funds.
Tha! difficulty will always be there
but much more so now than in the
future. Let us hope so. All over
the world, it has been so. The least-
paid people are the teachers; the
best-praised people are the teachers.
But something or the other has to
be done.
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T would like o confine myself to a
few sugguestions. 1 am all in favour
of raising their salary scales, provi-
dent fund and also, if possible, pen-
siun. But in addition to all that, they
should be relcased from the thraldom
of the panchayati raj control in
regard to transfers, in regard to pro-
motions and in regard to the general
treatment that they are given. Espe-
vially, the wvillage school teachers are
the worst sufferers; then come the high
school teachers also. They are being
transferred in a pell-mell fashion.
There must be some limit to that
Some decent assurance should be
given to thesc people that during the
course of the academic year, they will
not be transferred and if there were
any transfers at all to be made, it
should be only during the summer
holidays when it will be possible for
them to go over lo another place and
wherever they are sent, they should
be allowed to remain there for at least
one year.

Secondly, priority should be given
in regard to house building that is
going on all over the couniry both
al the State level and at the Central
level for these people also. They
should also be provided with houses.
The policemen are provided houses.
Just as you have priority for the
policemen, there should be priority
for the leachers also. Each teacher,
wherever he is sent, should be assur-
ed of minimum housing facilities.

1 would like to make one other
suggestion. My hon. friend hus sug-
pesled that there should be a com-
mitlee to enguire into the conditions
of the people in different parts of
the country because conditions change
and they ought to improve. We
should be able to know also how they
are improving from year to year.
Once in cvery iwo or three years, &
report is being published in regard
lo the development of education all
over India—it used to be there when
the British people were there; [ do
not know whether in the recent past
that practice has been given up. But
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in that report there should be a
special chapter regarding the condi-
tions prevailing m different parts of
the country us to the service condi-
tions and aclual treatment meted out
to the teachers so that the House
would have an opportunity of know-
ing how the position is and would be
able Lo give some attention to it from
time to time, whenever it is possible.

Lastly, these teachers should be
given the Central assistance as well
as the Governors' assistance and the
President’s  assistance for celebra-
tivns—one is Ganapati Mahotsav and
the other is Dussehra—when they
should be encouraged to go round
with their students, as they used to
do in my boyhood days, from home
to home of the students as well as
of their elders in the villages to
collect some Guru Dakshna so that
out of that money some allotments
can be made by the teachers' associa-
tions themselves for the teachers who
are helpless and who are very badiy
in need of emergency assistance.

1 hope that all the suggestions that
have been made by all our friends
und that of mine will be taken into
consideration and 1 hope the hon.
Minister would be able to carry
weight with the State Ministers also
and see that his sympathies as well
as our sympathies are translated into
practical terms by way of some assist-
ance and some relief from the local
panchayats who are now sitting tight
over them as their masters, as their
bosses.

Shri Alvares

(Panjim):
Chairman.

Madam

A word in the cause of teachers is
a support for national cause. I do hope
that the Education Minister will
with sympathy, take up their cases
seriously. I know that he has lot of
difficulties, but these difficulties have
to be overcome if this very impor-
tant section of our public services has
to be done justice to. It is mnot
merely a question of placating teach-
ers by saying that they perform a
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national service.  In fact, our planners
have stated that the Plan achieve-
ment as far as the community ser-
vices and  increase in agricultural
production are concerned, would have
been much more if the farmer had
been educated and had been able to
absorb the fruits of literacy. There-
fore, the tcachers not only contri-
bute to academic qualifications but
also contribute to gresut economic
fulfilment in our own cconomy.
Therefore, 1 would urge upon the
Finance Minister lhat, whatever are
the difficulties, lhere are ways of
over coming them. If the suggestion
is that it is possible to increase the
salary of teachers by sharing it bet-
ween the planned quota, then 1 would
sugges! that we convenc a conference
of Education Ministers of States,
place the demand before them and
us¢ the influence and persuasive
power in order to bring about a radi-
cal change in the conditions of
teachers.

Everybody knows that the condi-
tions of teachers arv subject lo grave
abuses. Who does not know that, in
the aided school, the teacher’s salaries
arc not fully paid and if at all paid,
they are paid after a lapse of many
months? Who does not know that
this profession should altract the best
talents in our country? The Lleachers
are the best paid in foreign countries,
1 think that, in our country, the
teuching profession should attract at
least those salarics that Class III gov-
emment employees get. 1, therefore,
recommend this Resolution with the
suggestion that the Education Minis-
ter should pay attention to the griev-

ances of teachers and redress the
injustices that they suffer from sn
long.

Shri Yashpal Singh:
quorum in the House

Mr. Chalrman: The bell is being
TUung .

Now there is quorum. The Minis-
ter can start.

The Minister of Education (Shri
M. C. Chagla): My hon. friend, Mr.

There is nn
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Bunerjee, said that I had u heart for
the teachers. 1 wish 1 had also a

purse for them. Having a heart
without a purse does nol carry you

very far. My friend, Shri Shastri
asked me whether 1 did not agree
with him that the demands of

teachers were just. 1 think, by and
large, they are just and they are the
minimum demands which are to be
satisfled. But the problem, as he
knows, is one of resources. Mr.
Sharma said-—I think Mr. Shastri also
said—that!, of all the countries, per-
haps we spend the least on educa-
tion. 1 think it is correct. Whenever
there is to be economy, the first
casualty is education. We have not
yei realised the importance of educa-
tion in our country. Even from the
economic point of view as Mr. Alvares
said, education is the best investmen!
that any country can have. 1 think
this realisation is coming and very
sponn we will be spending more on
education.

Now, may 1 point out the thing?
If you look at the figures, in the First
Plan, we had no scheme at all to help
the teachers by raising their emolu-
ments. In the Second, we made a
provigion of Rs. 24.55 crores, but we
actually spent Rs. 32 crores. In the
Third Plan, we made a provision only
of Rs. 11.34 crores, but we spent
Rs. 37 crores.

Now, 1 confess this is a drop in the
ocean. This is a matching grant
Many Education Minigters and Chief
Ministers of States have come to me
and said, ‘We want to raise the sala-
ries of teachers. We agree with you
that the salaries arc not adequate.
But we cannot provide for it in the
State plan. If you can give us out-
side the Plan, we are prepared to do
sp'. But our own financial resources
ure not such that we can do so.

Now we have come 1o a decision
It was the unanimous decision of all
the State Education Ministers who
met in Srinagar last time that the
question of raising the salaries of
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leachers should be outgide the Plam;
it should be part of the ordinary
expenditure which a State has to
incur. 1 cannot understand why, if
the Siate looks upon the payment of
salaries of civil servants, of dearness
allowance to them, emoluments to
policemen and other officers, as ordi-
nary expenditure of a State, they
should not consider proper payment
of salaries to teachers as part of the
ordinary administrative penditure
of a State. So that principle is
settled. We have agreed that ‘if you
pay anything special to teachers for
special  qualifications, we will help
you', but as far as the ordinary
expenditure, ordinary salaries, are
concerned, it should be a charge on
their resources, As Shri Shastri has
said, the teacher has got to live; if
he has to think where the next day's
meal is going to come from, you can-
not expect him to mould the future
generation of our country.

Having accepted that principle, the
next question is, where is that money
to come from. The Siates have got
lo raise the resources. I do not think
they can raise all the resources for
the purpose. We are considering to
what extent the Union can help the
States in this regard. We must wait
for the Report of the Finmance Com-
mission. In faet, the Report has
ulready been submitted to the Presi-
dent. As you know, under the Com-
atitution, the Cabinet has to pass a
resolution and then we have to come
to Parliament. We are waiting for
i decision on the Finance Commis-
sion's Report. We must try and sub-
sidisc the States as much as possible
so that the salaries of teachers could
be raised.

16.50 hrs.
[Mr. SPEARER ip the Chair]

But 1 think in the last few years,
we have done something. It is mot
as if nothing has been done. May I
briefly summarise what has been
done? [n the recent past, both Bthar
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and UP. have raised the salaries of
their teachers. Let me first give you
the number of teachers which would
give an idea of the magnitude of the
problem. The number of teachers in
1963-64 was: elementary teachers
13,189,761, secondary teachers 3,93,042
fotal 17,13.733. So that even an
increase of a rupee or two comes to
a very large sum. But [ do not think
education will ever improve in this
country unless we solve the basic
problem of paying teachers well. 1
know the world over teachers are
poorly paid. I know that people are
attracted more to industry, to govern-
ment service, and the last thing that
they think is joining the profession
of teaching Our country has had
very high traditions about teaching
The guru in India was respected, was
revered. The chela used to pay him
reverence. 1 do not think that Shn
Shastri is right when he says that
we do not even give him dignity and
status. We are trying our best, Wr
are giving national awards As you
know, we have a special function
when the President comes and gives
the awards. We have raised o
national foundation for teachers, and
Rs. 75 lakhs have been collected, and
we are trying to help teachers who
are in distress. That is not enough,
much more has got to be done, but
let me point out what has been done
in the recent past.

The Governmen! of Assam raised
pay scales in 1964. Madras has intro-
duced parity of scales for teachers
under all managements; increased
dearness allowance has been granted
in July, 1962 and again in May, 1964.
This is our policy that there should
be no difference in salaries beiween
aided schools and Government
schools, and Madras has carried that
out. Pay scales of post-graduate tea-
cherg in Punjab have been upgrade
In West Bengal, the average emolu-
ments of secondary teachers in 1985,
4s comparcd to 19060 have been in-
creased. As I have already mention-
ed, Bihar raised the salary scales in
April, 1965 and U.P. raised it in July,
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?Dbﬁ All that it has given is an
increase of Rs. 20 per month, but even
that has cost UP. Rs. 10 crores.

So, the real problem to my mund
s not o failure to realise the legil-
macy of the teachers demands, but
the difficulty of finding the resources
But 1 agree that if education is to
have any meaning, any significance
in this country, wt have to tackle
this problem, and | assure the llouse
that not only will 1 give i* anxious
thought, 1 have been doing it ever
since I accepted this office, but I will
try and carry the Government with
me Lo accep! some parl of the res-
ponsibility for raising the salaries of
teachers.

Suggestions have been made by
Shri Sharma and Shri Shastri that
iike the University Grants Commis-
sion, we should have a secondary
education commission and a primary
cducation commission. We have had
this matter examined by the Law
Ministry. Under the Constitution we
cemnol do it. The University Granis
Commission was established becausc
'he Constitution provides [or higher
education and we have a certain res-
ponsibility. As far as primary and
secondary ecducation is concerned, it
is entirely a Statc subject. Shri
Shastri asked why we should not
make this a concurrent subject. He
knows that under the Constitution
unless the majority of the States agree
to it, we cannot dn s0o.  So far. with
all my efforts I have only persuaded
Punjab to agree to making it a con-
current subject.

1 agree that Rs. 108 should be the
minimum which any teacher should
get. 1 was told that my predecesssr
had said this in the House. That was
u long time ago. | have also been
saying il. But coste of living have
gone up, prices have gone up. Bul
the least that & teacher should get
our country is Rs. 100, bul with the
increase that UP. und Bihar have
given, I believe we have reached that
minimum
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[Shri M. €. Chagla.]

As regards the All India Education
Service, Shri Shastri knows that we
had a resolution passed in the Rajya
Sabha. Steps are being taken to work
out the details of the service.

As regards the triple benefit
scheme, I do not think Shri Banerjee
is right when he said that no State
had introduced it. As a matter of
fact, a large number of States have
introduced  it. Andhra Pradesh,
Bihar, Kerala, Madras, Mysore, UP.
have this scheme. Maharashtra has
under consideration the question of
introducing & flat ratc pension
scheme for secondary school teachers.
Madras has extended the scheme to
the aided college teachers of the
State, with cffect from April, 1964
and the implementation of this impor-
tant scheme is being taken up with
the othcr State Governments. We
ourselves here have just introduced
the provident-fund-pension-insurance
scheme for teachers of aided schools
in the Union territories as from 1st
of April, 1965. With regard to giving
free education to teachers' children
there also many States are doing it
Mysore and West Bengul have made
aducation free for primary and secon-

dary school teachers’ children upto
high school or higher secondary
classes. In Jammu and Kashmir edu-

cation is free upto post-graduate level.
In other States concessions of wvary-
ing degrees are available for teachers'
children. Effective from 1964-85, no
tuition fee is charged for children of
teachers employed in primary, middle
or secondary schools, run or aided by
Government in the Union Territories,
upto and including high or higher
secondary classes. So that, as far as
Union Territories are concerned we
have conferred this particular benefit
on teachers. Merit scholarships are
awarded for their children =0 as to
enable a meritorious child to pursue
higher education. Apart from emolu-
ments, certain other concessions are
being given. T agree that much more
can be donc and much more should
be done
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My friend Mr. Nair said that
leachers are compelled to go in for
agitation. I do not agree. I do not
know how many deputations of
teachers T have seen since I became
i Minister. One advice I give them
is this: if you are not disciplined
yourselves, how do you expect the
students to be disciplined; if you go
for strikes, hunger strikes and agita-
tion, T think you are not doing the
duty by yourself or the duty by the
children whom you are supposed to
teach and train,

One hon. Member said that the
standard of education was going down
in primary and secondary education,
If you look at the figures, the tremen-
dous expansion of education since we
hecame free. the shortage of trained
teachers and lack of resources, it is
not surprising that uptlo a point stan-
dards have gone down. The surpris-
ing thing is that we have faced this
problem and on the whole we have
not done too bad. Prof. Ranga men-
tioned certain suggestions; ome was
about the transfer of teachers by
panchayats. ‘This is a matter for the
States but I shall take it up. There
are two opinions I have heard from
the teachers. Some are satisfied to
be under the panchayats: others are
wholly dissatisfied. Conditions wvary
from panchayat to panchayat and
State to State. I agree that it is not
right to transfer teachers frequently
without giving them proper notlice or
without looking after their comforts.
1 also agree that we must look after
the problem of housing of the teachers.
The more important problem here is
women teachers. We cannot gel
women to go to villages unless we
give them staff quarters. A male
teacher can stay with anybody, but
a woman teacher cannot. and there-
fore, we are giving top priorily to
build women's staff quarters in the
villages. The picture is so uneven
between the educationul advance of
boys and girls that we have to raisc
the level of girls' education and bring
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about a certain amount of evenness
between the two positions.

17 hrs.

1 think Shri Prakash Vir Shastri
i5s not quite right when he says that
in Delhi the teachers of the aided
schools have Leen excluded from the
triple benefit scheme. I do not think
that is correct. Every teacher, who
belongs to an aided school will get
the benefit of the scheme that we
have introduced from the 1st April,
1965.

I do not want to lake more time
of the House. As I said, 1 shall re-
peat the assurance: you may say this
is an empty assurance, but I cannot
do more. I have been pressing it
upon all people concerned; at Sri-
nagar every Education Minister was
satisfied that something has got to be
done to raise the salary of teachers.
Everyone was satisfied that the sala-
ries are not adequate. [ impressed
upon them that they must find the
resources: they might levy an educa-
lional cess; they might earmark a cer-
tain tax for that purpose. But it is
of the most vital importance and of
the greatest national importance that
we should have tcachers well paid,
who are satisfied, who do not suffer
from frustration and who can do their
duties satisfaclorily.
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Mr. Speaker: The question is:

“That this House takes note of
the statement made on the 26th
February, 1965 by the Deputy
Minister of Education regarding
the agitation by teachers to press
their demands and the Govern-
ment's reaction thereto”.

The motion was adopted.

17:05 hrs.

STATUTORY RESOLUTION RE:
# 1GARH MUSLIM UNIVERSITY
(*.*"tMDMENT) ORDINANCE AND
ALIZARH MUSLIM UNIVERSITY
(AMENDMENT) BILL—Contd.
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